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 Motion  of  Thanks  on

 (viii)  Financial  assistance  to  West

 Bengal  ‘for  refugees.

 SHRI  SATYASDHAN  CHAKRA-

 BORTY  (Calcutta  South):  ‘Sir,  seve-

 ral  thousand  refugees  have  ee  :to

 North  Bengal  from  Assam  as  a  re-

 sult  of  the  tolen  movement  and

 disturbances  there.  The  Assam  Ad-

 ministration  13  failed  to  yprovide

 adequate  security  to  the  minority

 communities  and  a  sense  of  insecurity

 prevails  among  ‘the  members  of  such

 communities.  Most  of  the  refugees  are

 coming  from  the  riot  affected

 districts  of  “Darrang,  Goalpara  and

 Kamrup.  Many  among  them  are

 severely  wounded  and  have  been

 hospitalised.

 The  West  Bengal  State  Government

 has  already  sanctioned  कोड,  4  rauxs

 for  the  refugees  and  is  trying  to

 provide  temporary  shelter  for  them.

 It  ‘has  already  appealed  to  the  Cen-

 tral  Government  for  funds  to  meet

 the  expenses,

 ।  would  urge  upon  the  Govern-

 ment  to-  come  to  the  assistance  of

 the  helpless  refugees  of  Assam  and

 help  -the  "Government  of  West  Bengal

 by  sanctioning  adequate  amount  of

 money  ‘for  the  refugees.

 I  would  also  strongly  urge  ‘upon  the

 Government  ४  वला &  10  take  nevessary

 steps.so.that.a  sense  of  security  among

 the  members  of  the  minority  com-

 munities  is  treated  and  the  refugees
 who  have  more  to  North  Bengal  may
 return  to  their  home  in  Assam.

 17.0  hrs.

 MOTION  OF  THANKS  or  THE

 PRESIDENTS  ADDRESS—contd.

 r.  DEPUTY-SPEAKER:  The

 House  will  now  take  wp  further  co

 sideration  of  the  following  motion
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 moved  प  Shri  :
 :  |: Reddy  ang  seconded  hy  24८5 ८

 Tewari  on  the  22nd  ye  म  « शिर . 1983,

 namely:  -

 “That  an  Address  be  preserited  to

 the  Presffnt  in  the  following

 terms: ।

 ‘That  the  Members  of  ‘Lok

 Sabha  assembled  in  this  Session

 are  deeply  grateful  to  the  Presi-

 dent  for  the  Address  which  he  ,has
 been  pleased  to  deliver  to  both

 Houses  of  Parliament  assembled

 together  on  the  18th  February,

 1983'
 ”  ,

 Shri  Namgyal  to  continue  his

 speech.  You  have  already  taken  nine

 minutes;  you  can  take  6
 minutes

 more.  a  ह  ।

 भीपी  नामग्य/ल'  (  लद्दाब  मान-
 -

 नीय.  डिप्टी  स्पीकर  साहब,  कल  जब  मैं

 बोल  रहा  था,  तो  काश्मीर  वैली में  कुछ

 ऐसे  इंस्टीट्यूशन्स भार  इत्टत  के  बारे  में

 सदन  को  कान  दिला  रहा  था  जो
 कि

 बाहर से  काए  हुए  पैरो-डालतीं की  मदद

 से  वहां प्र  सटप  हो  सहे  हैं  ।  इस

 सिलसिले में  में  सरकार  से.  गुजारिश

 करूंगा
 कि  वहू

 जम्मू  में  शाया  होने  ताले
 गाजे  अखबार  “काश्मीर  टाइम्स '  के

 1
 फरवरी  के  इश  में  जो...  न्यज़धयाइटम

 है,  उस  को  देखें  ।  उस  तरफ़  मं  सरकार

 करा  ध्यान  दिलाना  कहता  हूं  क्योंकि  उस

 में  ऐसे  नाम  दिये  गये  हैं
 जो  मं  नहीं

 चाहेंगी कि  दस  सदल  में  पैं दूं  इसलिये कि

 जन  का.  ताल्लुक कुछ  सोरेन  |  डिगनी -

 टरीज  शौर  हंड्स-झपफर्मद छेड
 से  है.  ।

 उस  पेपर  में  डिटेल  में  दिया  हुझा  है

 उस  में एक.  आर्गनाइजेशन  है,  जिन्हें

 इस्लामिक  यूनिवर्सिटी बनाने  के  नाम  से

 लाखों  की.  तादाद  में  ट्रों-डॉलर  बाहर  से

 भरा  रहे  हैं  और  उसके  जौ  ट्रस्टी  .  हैं,

 उन  का.  सोरेन  एजेन्ली  से  डाइरेक्ट

 लिक  बताया जाता  है  ।



 4  01

 maid  भगवान  देव  /(  भ्रजमेर )- :

 यह  बड़ा
 गभीरें  मामला है.

 ।  श्राप

 जस  मैपार  को  यहां  पेश  करें  दें,  तो  अच्छा

 रहेगा  ी

 -े  पी०  नामग्याल  :
 अगर  डिप्टी

 स्पीकर  साहब  इजाज़त  देंगे
 तो

 जरूर

 रख  दूंगा...  ।
 यह  पेपर  है  शौर इस  में

 सारा  केन्स  दिया  हुफ्रा  है  ।

 Mad  भगवान  दे।  वहू  कौल  सा

 पैपर  है.  श्र  किस  तारीख  का  वह  है? च्

 शो  मी०  नामग्याल  बह  मैंने  बता

 दिया.  है.  ।  उसका.  नाम...  काश्मीर

 टाइम्स  है.
 '

 और  वह  जम्म ूसे  शाया  होता

 है  ।......  (Umterruptions)

 MR.  DEPUTY-SPEAKER.  Do  not

 act  according  to  his  advice;  he  is  not

 in  the  chair.

 था  पो  लपमरग्यतल  :  इसी  तरह  से  दूसरे

 कक  मजहबी  श्रागनाइजेशन्स  हैं  ।  वहां

 पर  एक.  मेडीकल  रिसन  इंस्टीट्यूट  बनाने

 के  नाभ  से.  लाखों  रुपये  का  पेंट्री-डोलर

 हासिल  किया जा  रहा  है  1  क़हते हैं  कि

 कि  एक  झोर  यह.  इंस्टीट्यूट  जमायत

 इस्लामी.  वालों  का  होना  बताते  हैं

 इंकबाल  मेमोरियल  द्ट  है.  शौर  उसके

 नान  से  भी.  वों  पर पैसा  भ्राता  2  ।

 चौथी  इंस्टीट्यूशन
 और  है,  “जिस  को

 नाम  “इंस्टीटयूशन  फार
 मस्त  टिंग  इला

 foe  -पीटीपीएस''  है  ।  इस-केਂ  नास  पर

 भी  बहुत सारे  से  ध्रास्ट्टे हैं ।'पांचवा हैं  पांचवा

 इरादा  एक  श्रॉस्पिन्टल  कालेज़  दै,

 जो  झ्रावामी  एक्शन  कमेटी
 ने  .  इरादा

 अप  किया.  है...  ।  उसको  तंदरूस्त-उल

 इस्लाम.  चलाते  हैं  पौर  उस  कालेज  .  के

 होस्टल  बनाते  के  लिये  भी  बाहर से

 पेसा
 भराना  बताते  हैं  डस  तरह  से

 एक

 शर  मज़हबी  रहनुमा  एक.  च् चप हडप आफ

 fe  स्टेट्स के  नाम  पर  एक  कालिज  बनाने
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 के  लिए  पेट्रो-डोलर जाना  बताते  हैं  ।  इस

 तरह  से  लखों भौर  करोड़ों  रुपये.  पैदो

 डोलर  हमारी
 स्टैनले  में  श्री  रेहे  हैं।

 प्राचीन  में
 इस  अख़बार का

 मे  कुछ

 भ्रंश  पढ़ कर.  सुनाना  चाहता  हूं  जोकि

 चन्दे  एक  पालिटिकल  “पार्टीज  से  ताल्लुक

 रखता है.
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 MR.  DEPUTY-SPEAKER:  m०  not

 act  according  to  his  advice;  he  is  not

 in  the  chair.
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 A  number  of  political  personalities,

 including  those  belonging  to  the  24-

 ing  National  Conference,  are  known

 to  have  received  large  amount.  of

 money  from  the  dignitaries  visiting

 the  State  from  **
 and

 **
 during  the

 last  few  years.
 **  ४s  also  stated  to  be

 pumping  a_  substantial  amount  of

 money  in  the  Kashmir  Valley.



 ऋ  ल,  द्वौस्थ्निििर  हि)  ड्  4

 ute  -  1  =  -  2  us  ह  बकेल 9१?

 दिन  ह  [०  ure  aw  ह  ह  cy!

 9  (रि)  -  ठी  नी  उनक)  -

 SHRI  6.  1  BANATWALLA

 (Ponnani):  I  am  on  a  point  of  order.

 Sir.  He  has  specifically  referred  to

 certain  countries  with  whom  we  have

 very  friendly,  very  cordial  and  very

 amicable  relations.  Not  only  that,  we

 will  also  be  playing  host  to  those

 countries  who  will  be  arriving  sere

 for  the  non-aligned  Conference.  Sir,

 these  are  specific  allegations  against

 these  countries  that  they  are  pump-

 ing,  so  to  say,  their  petro-dollars  in

 this  area  with  a  very  wrong  purpose.

 Therefore,  Sir,  such  an  _  allegation

 which  affects  the  amicable  relations

 with  these  countries  must  be  expung-

 ed  from  the  records.

 MR.  DEPUTY-SPEAKER:  I  will

 go  through  the  records.  Better  avoid

 any  mention  of  a  friendly  country.

 श्री  थी.  नामग्याल:  मैने  अखबार  का

 cera  दिया ही  ।  जम्मू  कशमीर  का

 वाइड ली  सरक  लेटिड  इंगलिश  पेपर  ह  यह
 |

 यह  आज  की  बात  नहीं  है  ।

 ट.  कर  द
 दिव  ४

 -
 2  -

 कि.  13  सि  5  (ँ  बक]

 नहर  ए  Eade  ठ,
 हैं  prod S

 sफ़ट  6.  r.  BANATWALLA:  You

 are  falling  a  prey  to  the  RSS  _  [01770-

 paganda.

 SHRI  9.  NAMGYAL:  You  may  be

 a  party  to  that;  I  am  not.

 MR.  DEPUTY-SPEAKER:  Mr.

 Banatwalla,  please  address  the  Chair.
 SHRI  ०  2.  BANATWALLA:  Sorry,

 Sir.  ड
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 i  जा
 बाहर

 ं  !

 |

 यह  |
 हू

 सकता  ञ  कि  वह

 ,  अपने  इरादों को  बजाए।  मैं  समझता

 क
 वह  हमारे  मुलक  केइन्ट्स्ट  मों  नहीं मूर्

 ञ

 a  बात  मों  4  नोटिस  मों

 MR.  DEPUTY-SPEAKER:  Speak

 something  about  the  problems  you

 are  facing  in  the  Ladakh  area.  Why

 do  you  go  to  the  international  sub-

 ject?
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 [भी  पी०
 नामग्याल]

 सभापति  महोदय  ,  यहां पर.  काट  बार

 साय क्लान  के  प्रभाव  का  जिक्र  किया  ही  डोर

 700  करोड़  रुपया  इसके  लिये.  रखा  गया

 ह  ।  एक  बात  मं  अफसर  के  साथ.  कहना

 में  1981-82  में  ज्यादा के  कारण

 बड़ी  तादाद मों  लागों  की  भोग-बीमारियां

 कार  मात  मकेशी  मारो  गए  ।  इससे  लागों

 को  काफी  नुक्सान  हा  ही  |  इस

 सिलसिले  मों  आज  तक  सरकार  की  और

 से  उन  लागों के  राहत  दलने  के  लि्ए

 को  कार्यवाही  नहीं  की  गई  ही
 ।

 पिछले

 साल  एगुैकल्चर  िनिस्टेर  साहब  ने  एक

 सवाल  के  जवाब  मं  कहा  था  कि  जम्मू

 कश्मीर  सरकार  केा  1.30  ale  रूथ
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 ही
 ।  मुड  होने  के  म.  सरकार  के  लिए

 बहूत  जरुरी  ह  कि  उनका  ध्यान  रखें
 ।

 कर्ता  हू  पार  नैने  रार कार  से  जो  पजरााश

 की  ह,  मुझ  अमीद  ही  कि  सरकार  उन  प्र

 तबज्जह  दगी  |

 SHR]  6.  11.  BANATWALLA:  You
 are  falling  a  prey  to  the  RSS  propa-

 ganda.

 SHRI  १.  NAMGYAL:  You  may  be

 a  party  to  that;  ?  ar  not.

 MR.  DEPUTY-SPEAKER:  Mr.

 Banatwalla,  Please  address  the  Chair.

 SHRI  6.  1.  BANATWALLA:

 Sorry,  Sir.
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 SHRI  ANANTHA  RAMULU  rar

 (Nagarkurnool).  I  rise  to  convey  my
 thanks  to  the  President  for  his  Add-
 ress.  Many  of  the  members  from

 both  sides  have  participated  in  this

 debate.  I  thought  at  least  some  of  the

 members  on  the  other  side  will  ap-

 preciate  the  policies  and  the  achieve-

 ments  of  the  government,  but,  it  is

 unfortunate  that  the  Janata  Party  and
 the  BJP  never  trieq  to  appreciate  the
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 government  on  a  single  issue,  when

 inside  and  outside  the  country,  every-

 body  ।  appreciating  the  country’s

 achievements.  For  instance,  Asian

 games  had  been  appreciated  ४  the

 people  all  over  the  country  and  out-

 side  the  country  also.  They  are  not

 courteous  enough  to  appreciate  even

 the  policies  of  the  government.  In

 this  connection,  I  would  like  to  men-

 tion  here  one  thing.  About  50,000  fair

 price  shops  were  opened  in  the  last

 three  years.  The  very  purpose  of

 opening  these  shops  is  to  meet  the

 needs  of  the  weaker  sections.  But,  in

 this  connection,  I  would  like  to  suf-

 gest  that,  while  opening  these  shops

 in  the  villages,  these  shops  should  not

 be  given  again  to  the  businessmen

 who  are  being  supported  by  BJP  and

 other  people.  I  would  suggest  that  a

 majority  of  these  shops  should  be

 given  to  the  weaker  sections  in  the

 villages  so  that  the  poor  people  can

 purchase  their  daily  commodities  at

 reasonable  prices.

 This  year  the  Central  Government

 would  be  releasing  to  the  States

 about  Rs.  7,000  million  (Rs.  700

 crores)  for  meeting  natural  calami-

 ties.  Whenever  natural  calamities

 occur,  certainly  the  Centre  is  coming

 to  the  rescue  of  the  States.  But,  at

 the  same  time,  temporary  relief  is

 not  enough  for  meeting  natural  cala-

 mities.  I  would  suggest  that  perma-

 nent  measures  such  as  irrigation  pro-

 jects  should  be  taken  up  to  protect

 the  drought  affected  areas.

 The  performance  of  oui  infrastruc-

 ture  and  our  industry  has  maintained

 improvement.  Tnat  is  why  power

 generation  rose  by  7.2  per  cent  and

 production  of  coal  by  4.2  per  cent,

 cement  by  10.2  per  cent  and  fertili-

 zers  by  9.6  per  cent.  But  nobody

 as  come  forward  to  appre-

 ciate  it.  We  know  what  happened  to

 the  production  of  these  things  in

 the  Janata  regime.  I  come  from  the

 coal  area.  I  know  what  happened  to

 the  coal  production.  The  coal  pro-

 duction  went  down.  The  power

 generation  had  gone  down  in  spite

 ef  the  efforts  made  by  the  govern-
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 ment  machinery  and  the  persons  in-

 volved  in  this  particular  sector  I
 do  not  know  why  these  people  are
 not  in  a  position  to  appreciate  the

 achievements  made  by  thi,  govern-
 ment.

 Coming  -to  the  family  planning
 programme,  I  would  like  to  compli-
 ment  Mr.  Jethmalani  for  his  at  least

 recognising  Mr.  Sanjay  Gandhi  as

 the  leader  of  the  Youth  Congress:
 he  has  now  realised  that  Mr.  Sanjay
 Gandhi  had  done  something  good  to
 the  nation.  But,  at  that  time,  when-

 ever  Mr.  Sanjay  Gandhi  used  to  ad-

 dress  meetings,  these  are  the  people
 who  used  to  object  to  it  and  protest-
 ed  against  him.  e3  far  as  family

 planning  is  concerned,  there  is  an

 increase  of  16  per  cent.

 Coming  to  the  new  20-point  pro-

 gramme,  particularly  the  rre.  it

 has  been  welcomed  by  all,  particu-

 larly  in  the  villages.  It  has  given

 a  lot  of  employment  to  the  rural

 people  and  the  rural  masses.

 Regarding  distribution  of  house

 sites,  it  is  worthy  to  note  that

 540,000  house  sites  have  been  distri-

 buted  among  the  weaker  sections  of

 the  country.  This  is  a  notable  point

 in  the  last  two  years.  A  number  of

 cases  regarding  land  acquisition  are

 pending  in  the  High  Courts;  and

 pattadars  never  come  forward  will-

 ingly  to  give  land  to  the  weaker

 sections.  They  go  to  the  High  Courts

 and  get  stay  orders.  Again  it  will

 take  two  or  three  years.  The  govern-

 ment  should  take  proper  steps  to

 have  a  special  bench  in  the  High

 Courts  to  dispose  of  these  cases  so

 that  land  acquisition  problem  can  be

 solved  and  the  weaker  sections  can

 be  given  land.

 Mr.  Satya  Narayan  Rao  had  men-

 tioned  about  the  problems  that  are

 being  faced  by  the  backward  classes.

 I  entirly  associate  myself  with  the

 views  expressed  by  him.  2  had

 mentioned  about  the  impression  that

 is  being  given  by  the  parties,  parti-

 cularly  the  Opppsition  parties  that

 the  backward  classes  are  not  being

 given  sufficient  opportunities  to  come

 up.

 But  it  is  clearly  mentioned  in  our

 new  20-Point  Economic  Programme
 and  the  programmes  of  the  State

 Governments  as  also  in  the  Plan  acti-

 vities  that  the  weaker  sections  and

 the  economically  backward  people

 will  be  give  all  the  facilities  in  the

 villages.  Most  unfortunately,  the  0१

 position  Parties  want  only  carry  on  8.

 propaganda  that  everything  is  being

 given  to  the  Scheduled  Castes  and

 Scheduled  Tribes  and  not  to  the

 backward  classes,  and  that  they  are

 not  being  considered  at  all.  I  would

 like  to  ask  how  many  Scheduled

 Caste|Scheduled  Tribe  people  are  be-

 ing  given  loans,  when  compared  to

 the  industrialists  and
 *

 enterpreneurs

 backed  by  the  Janata  Party  and  the

 BJP.  They  never  try  to  understand

 the  problem  and  they  attribute  mo-

 tives  to  Congress  (1).

 I  would  like  to  mention  one  more

 thing  here.  Coming  to  the  freedom

 fighters’  pension,  I  welcome  the  sche-

 me  of  the  Government  of  India  and

 the  decision  which  has  been  taken

 to  enlarge  the  scheme.  In  this  con-

 nection,  1  want  to  say  one  thing.  I

 am  feeling  rather  ashamed  that  the

 Government  of  Andhra  Pradesh  has

 taken  a  decision  to  withdraw  the

 pension  being  given  to  the  freedom

 fighters,  which  was  introduced  earlier

 by  the  State  Government.  7s  ७

 rather  unfortunate.  If  they  have  any

 vengeance  aganist  the  Congress  [7

 people,  that  is  a  different  matter.

 But  they  should  try  to  respect  ‘he

 freedom  fighters  who  fought  for  the

 freedom  of  ८  ecountry  and  helped

 in  achieving  independence  for  the

 country.

 SHRI  RAMAVATAR  SHASTRI:

 Who  has  stopped?  No  Government.
 has  stopped.

 SHRI  ANANTHA  |  2ro

 MALLU:  The  Andhra  Pradesh  State
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 Government  has  taken  a  decision  to

 stop  the  pension  to  freedom  fighters
 and  also  to  legislators.

 ऋस्  RAMAVATAR  SHASTRI:

 About  legislators,  I  heard,  not  about

 the.  freedom.  fighters.

 SHRI  ANANTHA  RAMULU

 MALLU:  They  have  stopped  the  pen-

 sion.  ७  the  freedom.  fighters  also,  ।

 hepe  the  Opposition  Parties  will  ap-

 preciate  and  support  us  in  this.

 SHRI  RAMAVATAR  SHASTRI:

 1  will  support  you  on  this.

 SHRI  ANANTHA  RAMULU

 MALLU:  Coming  to  the  problem  of

 Scheduled  Castes,  in  the  President’s

 Address  it  was  clearly  mentioned

 that  the  introduction  of  the  Scheduled

 Castes  Development  Corporations  and

 also  special  component  plans  and

 many  other  measures  that  are  meant

 for  them  will  be  taken  up  by  them

 and  also  some  State  Governments.

 x  this  connection,  I  would  like  to

 mention  that  some  of  the  State  Gov-

 ernments  have  not  been  doing  this.

 I  want  suitable  instructions  to  be

 given  to  them  to  implement  these

 schemes  immediately.  I  am  _  sorry

 also  to  note  that  some  of  the  bankers

 have  been  slow—0r  are  not  releasing
 अ  all—in  releasing  money  to  these

 economically  backward  classes.  When-

 ever  the  marginal  money  is  released

 ७  1e  Finance  Ministry,  immediately

 they  should  release  the  money  to  the

 weaker  sections,  the  Scheduled  Castes  ,

 and,  Tribes,  ete.  The  Nationalised

 Banks  have  not  been  coming  forward

 to  release  loan  amounts  to  them,  I

 would  therefore  request  the  Finance

 Ministry  to  look  into  this  and  issue

 suitable  instructions  to  Nationalised
 Banks  to  release  the  marginal  money

 85  soom  as  it  is  sanctioned  by  the

 Ministry  of  Finance  Also,  market-

 ing  centres  are  also  to  be  opened  at

 the  ..  block  level  and  district  level  to

 meet  the  needs  of  the  weaker  sections
 of  the  people.
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 Coming  te  the  problem  of  Se०

 aee4  Castes,  ।  also  would  like  te.

 mention,  since  I  come  from  Andhra

 Pradesh,  never  in  the  history  of  the

 State  of  Andhra  Pradesh  has  this

 happened  that  some  backward  class

 people  and  some  Harijans  were  killed.

 Immediately  after  the  election  the

 Harijans  belonging  to  Kadirikuppam

 village  were  attacked  by  the  Telugu
 Desam  people.  Eighty-six  houses

 have  been  burnt  and  four  persons.

 have  been  killed.  Our  General  Secre-

 tary  Shri  Satyanarayana  8ae  was

 pleased  to  visit  the  village.  It  is  very

 unfortunate  that  foug  people  were

 burnt  alive  in  the  said  incident,  The

 Chief  Minister  also  vsited  the  village.

 He  said,  “I  know  the  problem.  I  have

 come  to  help  the  people.”  He,  however
 was  not  prepared  to  listen  to  the

 grievances  of  the  people  belonging  to

 the  Scheduled  Castes.  All  that  he

 said  was  that  the  people  should  raise

 slogans  in  favour  of  Tami]  Desam

 and  Tamil  Nadu.  He  is  making  a

 capital  out  of  it.  This  is  a  human

 problem.  I  do  not  want  to  mention

 much  at  this  stage.  I  want  a  separate

 discussion  on  this.  Then  I  will  give

 more  details.

 I  would.  also  appeal  to  all  political

 parties  not  to  politicalise  this  issue.

 Please  look  at  this  problem  as  a  so-

 cial  problem.  The  Party  which  has

 come  to  power  there  has  taken  a

 lead  to  disturb  the  Harijans,  because

 they  have  voted  for  the  Congress(1)

 Party.  The  Harijans  have  been  awa-

 kened  under  the  dynamic  leadership

 of  Shrimati  Indira  Gandhi.  We  have

 been  brought  up  on  the  principles  of

 Gandhism.  We  believe  in  non-viol-

 ence.  That  is  the  reason  why  we  are

 keeping  silent.  Let  our  patience  not

 be  tested.

 The  Government  of  India  has  taken

 every  care  to  protect  the  interest  of

 the  labour.  But  it  is  unfortunate

 that  in  Andhra  Pradesh,  they  have

 taken  a  decision  to  retire  the  Gov-

 ernment  employees  ४  पिट  age  of  5.

 By  this  decision  of  the  Government,
 30,000  employees  are  going  to  8e



 effected.  The  Government  has  not
 consulted  the  Government  employees
 before  taking  this  decision.  They
 have  not  observed  any  democratic
 norms.  This  is  a  humgn  problem.
 This  has  to  be  looked  into.  Even  to
 oust  a  hotel  worker  you  have  to  give
 a  notice  under  the  Industrial  9is-

 putes  Act.  But  म  retiring  such  a

 large  number  of  Government  em-

 ployees  no  notice  has  been  given.
 When  NTR  or  Morarji  Desai  can
 work  upto  60  and  80  years,  why  not

 Government  employees  continue  upto
 58  years?  When  in  the  Government

 of  India  and  in  other  States  the  re-

 पिंव'हाशेहा, 9  is  58,  why  not  the  some

 principle  be  followed  in  Andhra  Pra-

 desh?  Andhra  Pradesh  is  not  a  se-

 parate  country.  After  all,  it  is  a  part
 of  our  country.

 Since  many  Members  have  expres-
 sed  their  views  on  the  problems  con-

 cerning  the  nation  particularly  in

 Assam  and  Punjab,  I  associate  myself
 with  Mr.  Rao  and  Mr.  Sparrow  and

 support  the  Motion  moved  by  Shri

 Brahamanand  Reddy  on  President’s

 Address.

 SHRI  BHOGENDRA  JHA  (Madhu-

 bani):  Mr.  Chairman,  Sir,  in  the

 spirit  in  which  my  friend  has  just

 spoken,  one  would  have  liked  to  sup-

 port  or  agree  with  the  President’s

 Address.  But,  unfortunately,  on  very

 crucial  issues  the  Address  is  very  dis-

 appointing.  That  is  why,  one  cannot

 agree  on  those  very  points.  The  Pre-

 sident’s  Address  expresses  58.115180-

 tien  that  the  inflation  has  been  con-

 tained.  It  has  not  been  stopped,  it

 is  not  being  eliminated.  I  do  not

 want  to  demarcate  between  the  pre-

 vious  rule  in  the  name  of  the  Janata

 Party  and  the  rest  in  the  name  of

 the  Congress  or  Congress  (I)  or  what-

 ever  it  is.  There  has  been  uninter-

 rupted  rule  of  the  capitalist  class  in

 our  country.  The  same  class  has  been

 ruling.  Some  persons  who  were  ex-

 pelled  from  that  party,  founded  a

 new  party  or  went  out  of  that  party.

 S0  that  will  make  no  difference  and

 inflation  hag  been  continuing  all  arong.

 That  means  the  purchasing  power  of

 the  "money  has  been  going  down.  This

 is  one  effective  way  of  exploiting the
 toilers  and  taking  away  the  result  of
 their  labour  and  offering  it  ८  ।

 wholesaler,  the  millionaire,  the
 hig

 monopoly  houses.  ‘That  process  is

 continuing  20.0  due  to  this  all  our
 plans,  all  our  projects  after  a  few

 years  become  unrealistic  because  the
 purchasing  power  of  the  money
 is  all  among  going  down.  Some-
 times  the  rate  is  very  high,  some-
 times  the  rate  is  slightly  low.  So
 that  cannot  be  a  matter  of  satisfac-
 tion.  As  long  as  the  rupee  is  unstable,
 the  country’s  economy  is  not  stable
 and  hence  the  resultant  economic  con-
 ditions  are  not  stabilised.  Even  the
 political  conditions  cannot  be  said  to
 be  stabilised.  That  is  why  I  say  that

 the  President’s  Address  is  very  dis-

 appointing  on  this  point.  The  Address

 notes  the  point  that  in  many  coun-

 tries  of  the  world  there  is  recession.
 I  express  my  satisfaction  that  the

 President’s  Address  does  not  say  that

 in  the  whole  world  there  is  recession.

 Many  friends  on  that  side  too  utter

 like  that.  The  Economic  Survey  has

 very  rightly  traced  that  in  one-third

 of  the  socialist  world,  there  is  neither

 recession  nor  inflation  nor  can  there

 be.  Whether  one  lies  or  not  but  there

 it  is  not.  So,  the  President’s  Address

 very  correctly  states  that  आ  many

 countries  there  is  recession.  In  that

 background  how  do  we  contain  infla-

 tion,  stop  inflation  and  at  the  same

 time  prevent  recession  from  coming

 in  because  there  is  a  cry  in  the  coun-

 try  that  recession  is  coming?  In  such

 a  context,  as  we  know,  the  monopo-

 lists  of  a  world  scale,  our  country’s

 monopolists  live  with  the  monopolists

 of  USA  U.K.  and  many  other  coun-

 tries.  They,  at  the  same  time,  com-

 bine  both  these  things,  recession  and

 inflation.  They  reduce  production.

 When  theres  less  purchasing  power,

 they  raise  the  prices  of  thefr  product
 and  thereby  reap  more  profit  and

 that  is  what  they  call  the  stagflation.

 So  actually  we  are  passing  through

 a  stage  of  stagflation  when  the  pro-

 duction  is  not  satisfactorily  going  up,

 the  prices  are  up,  purchasing  power

 is  low  and  so  the  industries  are  ८

 ing  for  market.  That  is  the  problem.
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 the  form  of  additional  freigh,  and

 mentioned  in  the  President’s  Address,
 so  the  President  is  satisfied  that

 whatever  is  necessary  that  is  being
 done.  Thus,  today  Rs.  488.90  crores  in

 the  form  of  additional  freight  and

 fare  charges  have  been  levied.  The

 common  people  will  have  to  pay  it.

 That  means  so  much  of  less  purchas-

 ing  power  with  the  people.  That  will

 result  in  less  sale  of  our  industrial

 goods.  That  will  be  inviting  recession

 in  our  country.  The  next  budget  18

 to  come.  We  are  waiting  but  if  this

 understanding  is  there,  then  we  will

 be  going  in  the  way  the  world  capi-

 talist  system  wants  us  to  go.

 One  saving  factor,  which  the  Pre-

 sident’s  Address  unfortunately  omits,

 has  been  our  growing  trade  with  the

 socialist  countries,  the  growing  in-

 dustrial  relations  with  the  socialist

 countries.  While  the  President  has  re-

 ferred  to  the  high  rate  of  inflation

 and  the  precipitated  recession,  this  is

 one  saving  factor  which  is  not  men-

 tioned  in  the  Address,  our  increasing

 trade  with  the  Soviet  Union  and  the

 importance  of  it.

 In  that  very  context,  the  President’s

 Address  stated:

 “Prices  of  the  raw  materials

 which  developing  countries  export

 have  fallen  sharply,  while  the

 prices  of  manufactured  goods  which

 we  import  have  gone  up  consider-

 ably.  The  high  interest  rate  in  the

 West  have  further  aggravated  the

 situation  for  countries  like  India.”

 Very  correctly  this  describes  our

 trade  with  the  West,  because  this  is

 the  real  position.  But,  is  it  appli-

 cable  to  our  trade  with  the  Socialist

 countries  also?  Certainly  not.  But  the

 President’s  Address  omits  to  men-

 tion  it.

 I  do  not  know  whether  it  is  un-

 intentional  or  intentional,  but  the

 Address  has  failed  to  give  that  pers-

 pective.  It  is  only  because  of  that  that

 we  are  in  a  less  worse  condition  than

 the  developed  countries  and  many

 other.  developing  countries.
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 In  such  a  situation,  the  taxation

 policy  is  very  important.  When  you
 increase  the  freights  and  fares—and

 there  is  an  apprehension  that  you  are

 going  to  increase  the  Indirect  taxes

 hereafter—they  are  going  to  affect

 very  adversely  our  industrial  produc-
 tion.  Because,  as  very  correctly  em-

 phasised  by  the  Times  of  Indiu  in  its

 editorial,  indirect  taxes  now  add  up
 to  57  per  cent  of  the  value  of  indus-

 trial  production,  resulting  in  tax  eva-

 sion,  which  is  the  main  cause  of  the

 slow  growth  of  tax  revenues  today,
 to  which  the  Survey  itself  has  drawn

 pointed  attention.  So,  this  57  per  cent
 of  indirect  tax  is  coming  by  taxing
 the  common  man,  who  has  no  way
 but  to  pay  it.  Whether  willing  or

 unwilling,  the  indirect  tax  is  collect-

 ed  even  by  using  force,  whereas  you
 are  lenient  in  the  collection  of  direct

 taxes.  That  is  why  the  country  is

 losing  revenue  and  the  economy  is

 suffering.  So,  the  opinion  is  now

 veering  round  to  the  view  that  we

 have  to  reduce  the  indirect  taxes  and

 be  strict  in  collecting  the  direct  taxes.

 Then  I  would  like  to  say  that  the

 President’s  Address  completely  omits

 a  reference  to  what  I  describe  and

 characterise  as  unproductive  money,
 the  unaccounted  money  which  is  usu-

 ally  invested  in  smuggling,  hoarding
 and  blackmarketeering  without  pro-

 ducing  and  wealth  for  the  country.
 One  becomes  wealthy  without  any

 productive  effort,  and  there  is  no

 check  on  that,  and  it  is  characterised

 as  parallel  economy.  The  President’s

 Address  is  completely  silent  on  that.

 Is  it  conscious?  Is  it  following  the

 footsteps  of  the  Janata  Party  rule

 of  two  and  a  half  years,  when  free

 play  was  given  to  unproductive
 wealth  by  hoarders  and  unaccounted

 money-holders?  In  such  a_  situation,
 one  will  not  be  tempted  or  compelled
 to  invest  money  in  productive

 endeavour,  productive  effort,  ‘which

 will  help  us  to  bring  in  a  socialist
 order.  In  that  situation  the  national

 wealth  will  not  increase,  production
 will  not  increase,  rather  production
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 will  be  stagnant,  the  employment  op-
 portunities  will  not  be  there,  rather

 unemployment  will  increase.  This
 situation  requires  serious  thinking
 and  drastic  remedy.

 While  on  the  point  ०  indirect

 taxes,  take  the  multi-point  sales-tax.

 Why  not  you  add  it  up  and  have  a

 single  point  sales-tax?  The  States

 may  grumble.  But  then  you  can  dis-
 tribute  a  fair  share  to  them.  Now
 the  situation  is  that  the  shop-keepers
 are  exploiting  the  public.  corruption
 is  increasing,  the  State  is  not  gaining,
 while  the  consumers  are  paying
 through  the  nose.  So,  some  such

 arrangement  has  to  be  brought  about.
 *

 In  order  to  contain  inflation,  the
 taxation  policy  has  to  be  changed.
 Those  who  are  very  rich  and  who
 are  not  investing  money  in  produc-

 tive  endeavour  should  be  taxed  hea-

 vily,  while  relief  in  taxation  should

 be  given  to  those  people  whose  pur-

 chasing  power  is  less.  That  is  why  I

 say  that  a  comprehensive  taxation

 policy  is  necessary.

 17.40  hrs.

 [SHRI  CHINTAMANI  PANIGRAHI  in  the

 Chair]

 Again  [  ar  sorry  that  the  Presi-

 dent’s  Address  does  not  deal  with

 that.  Just  now  the  House  has  discus-
 sed  about  that.  In  respect  of  sugar-
 cane,  long  staple  cotton  etc.  the  pea-
 sants  are  facing  the  crisis.  The  prices
 have  gone  down.  So,  on  al]  these

 things—remunerative  prices  for  agri-
 cultural  produce,  parity  between  the

 prices  of  agricultural  products  and

 industrial  goods,  and  public  dis-
 tribution  through  anet  work  of

 Government  controlled  shops  after

 totally  nationalising  the  whole-

 sale  trade  in  essential  commo-
 dies  and  fixing  the  maximum  limit

 between  the  price  fair  to  the  primary

 producer  and  that  actually  charged  of

 the  consumer—a  comprehensive  policy
 has  to  be  adopted.  Not  that  here

 you  succeed  and  there  you  fail  and

 one  section’  is  compelleg  to  fight  with

 the  other  section.  But  again  the  Pre-

 sident’s  address  surprisingly  is  silent

 On  that  point.  You  see  the  condition
 in  1.  in  Bihar  and  in  my  own  area
 where  the  sugarcane  ig  lying  in  the

 field.  The  Government  owned  mills

 have  refused  to  take  the  cane  and.  we
 are  apprehending  that  the  peasants
 will  have  (०  burn  it.  The  cane  is

 being  solqd  at  Rs.  9  or  Rs.  10  per

 quintal.  So  I  urge  that  there  is  neces-

 sity  to  nationalise  some  of  these  key

 industries,  textiles,  jute,  sugar,  edible

 oil,  drugs  and  tea.  And,  Sir,  I  will

 add  TISCO.  If  you  have  very  great

 love  for  the  Tatas,  let  him  have

 his  industry,  but  let  this  steel  indus-

 try  be  homogeneous  not  be  allowed
 to  remain  heterogenous  for  long.

 The  question  of  unemployment  has

 not  been  touched  in  the  Address  and

 we  know  what  the  country  is  facing
 now.  I  would  not  like  to  dwell  on

 this  point  much.  I  would  not  like

 to  take  much  time  of  the  House  on

 that  poine,  but  ।  suggest  that  this

 country  requires  a  change  in  the  policy

 there  also—one  person,  only  one  job,
 only  one  job  for  one  person.  Other-

 wise,  one  may  be  the  owner  of  20

 acres  of  land  and  may  be  roaming
 like  the  unemployed:  he  will  neither

 Zive  up  the  land,  nor  will  he  take

 up  service.  And  most  of  the  people
 who  are  absentee  landlords  belong

 to  that  class.  Why?  The  actual  til-

 कल्ला  0  the  soi]  are  not  the  owners

 of  the  land.  In  such  a  situation,  I

 would  say  the  President’s  Address,

 very  disappointingly,  is  completely
 silent  on  the  issue  of  land  reforms,

 agrarian  reforms,  surplus  land  to  the

 tiller,  tenancy  laws  and  प.  09

 all  these  points  it  is  silent.  Have

 these  things  been  given  a  go-by.  the

 President’s  Address  also  says  some

 thing  about  the  future,  but  about

 the  future,  but  about  the  present  म

 is  totally  silent.  So,  has  the  Gov-

 ernment  surrendered  to  the  landlords

 because,  the  rural  upper  Class  is

 against  the  peasants.  Has  the  Gov-

 ernment  surrendered  to  them?  ।

 woulg  like  to  make  this  point  cles*

 to  the  Government  because  we
 know

 that  on  the  question  of  sugarcane  price

 or  the  prices  of  agricultural  produce,
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 we  have  to  fight  for  the  entire  pea-

 santry  against  the  wholesalers,  against
 the  monopolists.  But  inside  the  vil-

 lages  the  exploitation  by  the  class  ex-

 ploitersg  is  getting  accentuated  the

 rufa]  rich  are  terrorising  the  rural

 poor  peasants  and  agricultural  labo-

 urers.  Not  only  the  Harijans,  not

 only  the  backward  castes,  but  the

 rural  poor  are  being  oppressed  and

 tortured  and  that  is  resulting  in

 atrocities  against  the  Harijans.  In

 most  places  what  are  called  caste

 riots  and  communal  riots  are  based

 upon  actions  of  the  upper  class,  the

 rural  rich,  whose  song  in  most  cases

 are  inside  the  Legislatures  either

 here  or  in  the  States,  in  the  adminis-

 tration,  in  the  judiciary  and  मं  1116.0

 country’s  political  system  and  they  are

 nurturing  casteism,  communalism  and

 encouraging  divisive  forces.  Booth-

 capturing  was  confined  to  North  50

 far.  But  this  time  it  has  come  10

 South,  to  Andhra.  In  many  places
 the  weaker  sections  have  not  been

 allowed  to  go  to  the  booths  and  in

 such  a  situation,  the  President’s  Ad-

 dress  is  completely  silent  on  agrarian
 reforms  or  debt  cancellation  or  the

 Moneylending  Act  and  its  implemen-
 tation.  On  these  things  it  is  totally
 silent.  What  does  it  mean?  1  _  i८

 omission  or  if  it  is  omission,  is  it

 ‘willing’  or  ‘unwilling’?  It  is  very

 disappointing.

 MR.  CHAIRMAN:  You  have  taken
 a  lot  of  time.  Please  conclude.

 SHRI  BHOGENDRA  JHA:  ।  1891९

 not  taken  much  of  your  time.

 rr  CHAIRMAN:  You  have  taken
 take  another  two  minutes.  And  then

 you  conclude.

 SHRI  BHOGENDRA  JHA:  I  will
 make  only  the  omitted  points.  In
 such  a  situation  the  prices  are  rising.
 There  is  unemployment.  There  is

 corruption.  People  try  to  fight,  re-

 pression  sets  in.  On  the  one  gide  eco-

 nomic  stress  and  strain  is  growing
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 and  on  the  other  side  social  oppres-

 sion  is  there.

 Wherever  people  try  to  implement

 agrarian  laws  enacted  by  the  tate

 Government,  the  Government  being

 run  by  the  ruling  party,  people  are

 shot  at  by  the  policemen.  Reports  are

 filed  against  the  murderers.  18.

 Police  says  there  should  be  charge-

 sheet  against  them.  The  State  Gov-

 ernment  orders  that  there  should  be

 no  charge-sheet  against  those  mur-

 derers.  They  are  occupying  Govern-

 ment  land.  They  are  not  fighting  for

 their  own  land  but  they  are  fighting
 for  the  public  land.  1  am  talking  of

 ‘the  Bihar  side.  As  the  matter  has

 gone  much  ahead,  all  the  Members

 are  here.  There  should  be  peaceful

 development  of  our  country.  But  we

 find  that  there  is  oppression  and

 murder  taking  place  in  the  rural  side.

 This  does  not  form  part  of  the  news

 because  our  newspapers  have  been

 fighting  for  their  freedom.  We  have

 been  fighting  for  that,  8r  glory  goes
 to  them  because  they  have  compelled

 the  Bihar  Government  to  surrender.

 But  we  know  how  free  they  are  to

 publish,  to  what  extent  they  are  free

 from  their  owner.  7at  is  another

 story.  So,  I  wanted  that  something

 positive  should  have  come  in  the

 President’;  Address.  There’  should

 have  been  a  Standing  Committee  of

 the  legislators  or  a  Committee  head-

 ed  by  the  elected  representatives  for

 implementation  of  the  suggestions.

 The  elected  representatives  are  ac-

 countable,  responsible  at  least  fur

 their  constituency.

 Our  party  hag  in  1976  moved  with

 regard  to  the  issues  which  are  dis-

 turbing  our  country.  To-day  it  is

 Punjab,  some  day  it  is  Assam  and

 some  day  it  may  be  elsewhere.  Ours

 is  multi-lingual,  multi-cultural,  multi-

 religious,  and  still  it  is  one  nation.

 one  country  and  thig  multiplicity  has

 not  to  be  suppressed  a  any  cost.

 We  will  be  gifted  with  the  strength

 and  we  shall  have  the  strength.

 There  has  been  growing  demand  for

 inclusion  of  Manipuri,  Nepali,  पन्ना घि,
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 Constitution  but  it  is  being  denied.

 With  regard  to  non-aligned  पापा  एं,

 there  has  been  opposition  by  some

 friends  here.  I  do  not,  want  to  take
 much  of  your  time.  Gome  people  say

 that  India  is  isolated,  It  is  pure  non-

 sense.  The  reality  is  that  the  whole

 world  has  urged  unanimously  to  hold

 this  Conference  in  India.  So,  it  is  a

 matter  of  great  pride  for  us—that  we

 are  strong  based  for  the  non-aligned
 world.  But,  we  are  not  neutral  on

 this  issue.  The  mistakes  are  on  the

 super-power  side,  which  my  friends

 on  that  side  commit.

 SHRI  GIRDHARI  LAL  VYAS:

 Thank  you.

 SHRI  BHOGENDRA  JHA:  No,  Sir.

 I  can  leave  other  things  but  I  would

 draw  your  attention  to  the  legislations
 in  Bihar.  5  Bihar  there  have  been

 three  legislations.  One  is  the  Press

 Bill.  That  has  been  almost  dead  25

 the  Chief  Minister  has  said.  We  ex-

 press  gratefulness  for  that.  But  there

 is  another  dangerous  Bill.  Unfortu-

 nately,  the  Press  and  the  politicians

 have  not  paid  much  attention  to  this.

 This  House  and  the  Rajya  Sabha  have

 unanimously  adopted  the  Criminal

 Procedure  Code  (Amendment)  Bill

 in  1974  that  the  powers  of  the  Execu-

 tive  and  the  Judiciarv  should  Le  se-

 parated.  In  Bihar,  there  is  an  amend-

 ment  to  that  Criminal  Procedure  Code.

 MR.  CHAIRMAN.  Kindly  cenclude.

 SHRI  BHOGENDRA  JHA:  Just  in

 two  minutes,  I  will  conclude.  So,  Sir,

 by  this  amendment  Bill,  the  District

 Magistrate  or  the  Sub-Divisional  Ma-

 gistrate  can  sentence  any  one  up  to

 six  months  rigorous  imprisoment.  So,

 here,  the  prosecutor  has  become  a

 judge.  That  is  against  our  national

 policy  which  hag  been  the  uniform

 policy  throughout  our  country.  Bihar

 is  the  only  State  which  has  not  been

 following  this.  I  would  like  to  draw
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 the  attention  of  this  House  that  the

 Presidential  assent.  must.  not.  be.  ४०

 corded  to  thig  Bill.

 MR.  CHAIRMAN:  You  can  conelude

 SHRI  BHOGENDRA  JHA:  In  Bihar,

 there  has  been  a  third  legislation  by

 which.  the  zamindari  system  is  going
 to  be  brought  back,  ।  would  request
 the  ruling  Party  Members  also  (०

 oppose  this  Bill.  If  not,  we  are  fight-

 ing  with  our  blood  and  if  you  require

 More  blood,  you  will  have  it  from  us.
 The  zamindari  system  15  being  brought

 back  in  Bihar  on  the  decision  of  the

 Cabinet.  I  seek  your  permission  to

 lay**  on  the  Table  of  the  House,

 a  strictly  confidential  letter  by  Russi
 Modi  where  he  says...

 MR.  CHAIRMAN:  You  can  conclu‘le,

 now.

 SHRI  BHOGENDRA  JHA:  You

 simply  give  permission  to  lay  it  on

 the  Table.  J  will  sit  down.

 MR.  CHAIRMAN:  It  will  be  exa-

 mined.

 SHRI  BHOGENDRA  JHA:  Here,  he

 says  that  the  land  should  be  given
 to  him  under  the  zamindary  system
 and  thereby  thousands  of  land  owners

 and  house-owners  wil]  become  =  sub-

 tenants  of  the  Tatas.  I  want  this

 House  to  express  its  concern  over  it

 and  request  the  President  not  to  give
 assent  to  that  Bill.

 MR.  CHAIRMAN:  Snri  Ramswaroop
 Ram.

 st  राम  स्वरूप  राम  (गया)  :

 सभापति  महोदय,  महामहिम  राष्ट्रपति

 जी  के  अभिभाषण  पर  जो.  घन्यवाद

 प्रस्ताव  प्रस्तुत  हुआ  है  उसका  में  हार्दिक

 समन  करने  के  लिने  खड़ा  हुम हुं। |

 हार्दिक  समर्थन  सिर्फ  इसलिये  नहीं  कर  रहा

 हूं  कि  मैं  सरकारी  पक्ष  का  सदस्य  हूं,  बल्कि

 हार्दिक  समर्थन  इसलिये
 कर

 रहा  हुं  क्योंकि

 **The  Speaker  not  having  subse  quently  accorded  the  necessary  per-

 mission,  the  document  was  not  treated  laid  on  the  Table.
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 [श्री  राम  स्वरूप राम]

 राष्ट्रपति  महोदय  ने  हमारी  पिछले  वर्ष  को

 उपलब्धियों  कौर  आने  की  उन्नति  के  लिये

 सरकार  की  नीति  के  बारे  में  बताया  है  |

 मैं  आपका  ध्यान  महामहिम  राष्ट्रपति

 जी  के  अ्रमिभाषण के  24वें परा की झ्रौर पेरा  की  औौर

 आ्राकृष्ट करनां चाहूंगा । करना  चाहूंगा  |

 श्री  राम  स्वरूप  राम  :  अखबारों मेंजो में,  जो

 बात  भाई  है,  उसके  श्राघार  पर  मैं  कह

 रहा  हूं
 ।

 को  रामावतार  शास्त्री  :  ऐसी  बात

 क्यों  बोलते  हैं  ?

 श्री  राम  स्वरूप  राम  :  हमारी  सरकार

 की  जो  नीति  है  उस  पर  स्वय  प्रधान  मंत्री
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 जी  काफी  सचेष्ट  हैं  ।  सीटें  झ्राथिक  कौर

 चलेगा  कि.  सारी  कठिनाईयों के  बावजूद
 भी

 हमारी  सरकार  ने.  बुनियादी  ढांचे

 कौर  उद्योग  के  विकास  की  गति  को  बनाए

 रखा
 है,  यह  हमारी  सबसे  बड़ी  उपलब्धि

 है
 |  अप्रैल  1982  से  दिसम्बर,  1982

 तक  के  जब  आंकडों  में  हम  जाते  हैं  तो

 बिजली का  उत्पादन  7.2  परसेंट,  कोयले

 का.  उत्पादन  4.2  परसेंट  सीमेंट  का

 उत्पादन  102 2  परसेंट,  फर्टिलाइजर  का

 उत्पादन  9.6  परसेंट  रेल  गाड़ियों की

 माल  ढुलाई  3.5  परसेंट  पर  कच्चे  तेल

 का.  उत्पादन
 30.6

 परसेंट  हुमा  |

 (व्यवधान
 )

 1980-81  में  के  तेल  का  उत्पादन

 1.05  करोड़  मीट्रिक  टन,  1981-82

 में  ।  62  करोड़  मीट्रिक  टन  कीर  1982-

 83  में  2.1  करोड़  मीट्रिक  टन  हुमा ।

 18.00  hrs.

 चालू  क  के  पहले  9  महीने  में  सार्वजनिक

 क्षेत्र  में  21  प्रतिशत  टन  ग्रोवर  बढ़ा  है

 उपयुक्त  श्रमिक  मोर्चे  पर.  ।  श्राप

 गौर  फरमायें  |

 MR.  CHAIRMAN:  Now  I  will  take

 the  opinion  of  the  House  since  a  large
 number  of  Hon.  Member3  want  to

 participate.  Some  of  them  have  to

 leave  for  their  (0५१1५ 01. 0165  to-

 morrow.  If  the  hos  agrees,  we  can

 extend  the  sitting.

 SHRI  RAMA  एस.  SHASTRI

 (Patna):  It  is  a  quest'en  of  quorum.

 कोरम  भी  नहीं हो  गए  ।  वहू मत मत  कीजिए
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 एक  माननीय  सदस्य:  कल

 सीजिये  1  शाण  त  बढ़ाइये  ।

 MR.  CHAIRMAN.  As  a  special  case,
 some  of  the  Hon.  Members  are  leav-

 ing  tomorrow.  They  want  to  know  if

 they  can  be  accommodated  today.

 SHRI  ।  M.  BANATWALLA:  Now,

 only  to  accommodate  them.  Not

 otherwise.  Only  such  Members.  as

 will  leave  tomorrow  may  be  given  an

 opportunity  to  speak  today  and  then

 we  adjourn.

 SHRI  SUNIL  MAITRA  (Calcutta
 North  East):  Just  today  you  started

 this.  There  won’  be  an  end  to  this.

 sit  रामावतार  शास्त्री  :  कितने  है ं?

 10  होंगे  तो  हम  तेयार  नहीं  होंगे  ।

 MR.  CHAIRMAN:  Only  two  Mem-

 bers.

 att  रामावतार शास्त्री  :  श्राप  जो

 चाहें  कीजिये,  हम  तो  जा  रहे  हैं।

 लगा

 शायद  वह  उन  प्रांतों  पर  अपने

 नहीं  ले  जा  सके  जिसमें  इस  बात  की

 गारन्टी की  है  कि  1982-83 में  21

 दलों  के  लोगों  को  आलोचना  करने  का

 प्राधिकार  है,  वह  करते  हैं,  वह  लेकिन

 सभी  क्षेत्रों  में  डिमडस  प्रोग्रेस  किया  है

 इसी  संदर्भ  में  मुझे  यह  कहना  है  कि

 हरिजन,  श्रादिवासी इस  देश  में  सबसे

 ज्यादा  कमजोर  भंग  है,  मोर  हिन्दुस्तान

 की  टोटल  श्रावादी  का  15  फी  सदी  हैं,

 सरकारों
 को

 द्वितीय  की  कि  हरिजनों

 प्रा दि वासियों के  सवाल  पर  गरीबों  के

 सवाल  पर  कड़ी  नजर  रखी  जाये  ताकि

 गरीबों  के  प्रति  प्रधान  मंत्री  का  क्या  नशा

 है:
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 “Sixth  Plan  Strategy  for.  Schedul-

 ed  Castes  and  Scheduled  Tribes:

 “Even  the  Prime  Minister  in  her

 letter  dated  the  12th  March,  1980,
 addressed  to  the  Chief  Ministers/

 Governors  of  the  State  Govern-

 ments  and  Ministers  of  the  Cen-

 tral  Ministries  expressed  deep  con-

 cern  of  the  Government  of  India

 about  the  problems  of  the  Schedul-

 ed  Castes  and  the  Scheduled  Tribes

 and  laid  emphasis  on  the  fact  that

 the  proportion  of  Scheduled  Castes

 is  much  larger  in  the  poverty  group
 of  the  country  and  most  of  them  are

 below  the  poverty  line.  Accord-

 ingly,  our  thrust  has  to  be  on  their

 economic  development.  With  re-

 gard  to  Scheduled  Tribes,  she  rei-

 terated  that  our  approch  should  be

 to  save  them  from  exploitation  and

 to  provide  adequate  infrastructure

 in  the  remote  inaccessible  areas.

 She  desired  that  the  State  Govern-

 ments  should  accord  highest  prio-

 rity  to  the  task  of  the  development
 of  Scheduled  Castes  and  Scheduled

 Tribes  and  plans  should  be  so  for-

 mulated  as  to  enable  the  Scheduled

 Castes  and  Scheduled  Tribe  families

 in  the  States  to  cross  the  poverty-

 line  within  a  short  and  _  specified

 period  “and  if  possible  at  least  half

 of  them  in  the  VI  Plan  itself.  Ac-

 cordingly  the  Planning  Commission
 in  their  Sixth  Five-Year  Plan

 (1980—85)  document  gave  first

 place  to  ‘Removal  of  Poverty’

 while  outlining  the  programme
 thrusts.  Taking  into  account  the

 estimated  population  of  Scheduled
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 हमारी  सकारे  का  मंशा  सारे  है  ।  मैं

 र

 हैं.  प्रधान  मंतीं  लम्बा चा ि अ ने यकम हमन हद खुद॑ इसकी  1

 करें  तभी.  इनकी.  समस्याओं  पर  छठी

 योजना
 में  काबू  पा  सकते  हैं  ।

 28  अगस्त,  1981  को  मैंने  एक  गैर-

 सरकारी  प्रस्ताव  पेश  किया  था  ।  उस  समय

 माननीय.  मकवाना जी  गृह  मंत्री  थे  ।  मैंनें

 कहा था.  आज  देश  में  हरिजन,  भ्रादिवासी

 के  बी०  To,  एम०  To  पास  बच्चे  बेकार

 फिर  रहे  हैं  प्रीर  वह  कहीं  बोण्डेड  लेबर  के  रूप

 में  या  ऐग्रीकल्चरल लंबर  के  रूप  में  जिन्दगी

 बिता  रहेहं  भार  जब  उनकी  जिन्दगी

 का  यह  हाल है  तो  हरिजनों प्रो  आदिवासियों

 के  बच्चों  के  मन  में  यह  भावना  घर  कर  गई

 है  कि  जेबे  पढ़े  लिखे  लोगों  को  यह  हाले  है  तो

 हम  क्यों  पढ़ें।  यह  कारण  हो  गया  है  उनमें

 शिक्षित  न  होने  का  ।  तो  मैंने  प्रस्ताव  रखा

 था.  ।

 इस  प्रम्ताव पर  काफ़ी  विचार-विमर्श

 हुआ,  पता  नहीं  इस.  प्रस्ताव
 पर  गृह

 मंत्रालय  कोई  छानबीन  कर  रहा  है  कि  नहीं  ।

 मैं  चाहूंगा कि  सरकार को  उस  प्रस्ताव पर

 गौर  करना  चाहिए  जोर  स्वयं  प्रधान  .  मंत्री

 का  उस  प्रोग्राम  को  मानीटर  करना  चाहिए ।

 सभापति  महोदय:  15  मिनट हो  नमे

 हैं,  अब  श्राप  अपना  भाषण  समाप्त  करे  ॥

 थी  राम  स्वरूप  राम  :  भब  मैं  कृष

 पर  बोल  रहा  हूं  जो  ग्रावश्यक विषय  है  ।

 (95105  now  as  10  crores  (2  crores

 families)  and  that  of  Scheduled

 Tribes  as  5  crores  (1  crore  fami-

 lies),  plans  during  the  Sixth  Plan

 will  have  to  be  implemented  for

 1.50  crores  families,  5.०.  1  crore

 families  of  Scheduled  Castes  and

 0.50  crore  families  of  Scheduled  से  कहना  चाहता हैं  कि  जो  28  दिसम्बर,

 Tribes,  so  as  to  raise  at  least  50
 1981 की  हमारा  प्रस्ताव  था  जिसकों  हालाकि

 per  cent  of  them  above  the  poverty  निन

 line.”
 मैंने  वापस  ले  लिपि  था,  लेकिन  हम  यह

 MR.  CHAIRMAN:  You  must  be

 grateful  to  the  hon.  Members.  They

 have  coopérated.  Now  please  try  to

 conclude.
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 भरावन दियां गैंयां थीं दिया  गयां  थों  कि  इसको  ऐग्जेमिन

 करेंगे  और  कोई  भी  पोजीटिव  पौइंटस  को

 निकाल  कर  इसको  इंट्रोड्यूस करने  की
 कोशिश

 करेंगे  ।

 कृषि के  सम्बन्ध  में  ही  मैं  कुछ  कहना

 चाहता.  हूं  ।
 देश

 के  80  फीसदी  लोग

 गांवों  में  रह  कर  कृषि  उद्योग  में  लगे  हैं
 ।

 पछले  सॉल  अधिकांश राज्यों  में  सुखाड़

 पड़ा  ।  31.2  करोड़  लोग  भयंकर  रुप  से

 बरबाद हुए  ।  ।  8  करोड़  हेक्टेयर  जमीन

 इस  सुखे  की  चपेट  में  पराई
 ।

 फिर  भी  हमारी

 सरकार ने  मूल्यों की
 गम्भीर

 स्थिति  को

 कॉफी  स्थिर रखा  ।  शायद  दुनिया के

 किसी  भी  देश  में  ऐसी  मिसाल  नहीं  मिलेगी  ।

 सूखे  से  प्रभावित  राज्यों  में
 50

 हजार  दुकानें

 सार्वजनिक  वितरण  प्रणाली के  अन्तर्गत

 खोली  गई ।  जैसा  कि  मैं  पहले  कह  रहा

 था,  देश  की  81  फीसदी  झ्राबादी  खेतों

 में  काम  करती  है  और  वह  खेती  पर  निसार

 करती  है  |  इसलिए  जब  तक॑  इस  देश

 में  खेती  को  उद्योग  का  दर्जा  नहों  दिया  जायेगा,

 तब  तक  इस  देश  के  किसानों के  साथ

 कौर  भारत  माता  के  साथ  न्याय  नहीं हो

 सकेगा.  ।

 सभापति  महोदय,  आपने  रिजर्व  बेक

 की  रिपोर्ट पढ़ी  होगी  ।  उसमें यह  बात  कही

 गई  है  कि  कृषि  के  क्षेत्र  में  बैंकों  की  इन्वेस्टमेंट

 20  से  25  परसेप्ट तक  रहा  है  भ्र ौर  बाकी

 80  परसेप्ट  इण्डस्ट्री में  इन्बेस्ट  हुझ्र  है  ।

 यह  कैसी.  विडम्बना है  ?  श्राप  जानते

 हैं  इस  देश  में  एग्रीकल्चर का  क्या  महत्व

 है  ।  एग्रीकल्चर  के  बारे  में  बड़े  बड़े  सेमि-

 नार  हुए  हैं  ।  (ब्यान)  इतना

 ही  नहीं,  कुंधी  कितना  महत्वपूर्ण  विषय  है,

 इस  शोर  मैं  आपका  और  ध्यान  दिलाना

 चाहता  हुं  |  हैं मारी कुल  राष्ट्रीय  राय

 का  सामयिक.  वितरण  तथा  गरीब  वर्ण  की

 aa
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 लक्ष्य  हे  लेकिन  इस  देश  की  भ्रम-व्यवस्था

 कों  नया  आयाम  दिए  बिना  इस  लक्ष्य  को

 प्राप्त  नहीं  किया  जा  सकता.  है  ।  इसके

 fag  हमें  कृषि  .  प्रधान  श्री-व्यवस्था को

 औद्योगिक  तथा  व्यापारिक  भ्रम-व्यवस्था में

 ढालना  होगा  ।  तभी  आ्धी  आय  कृषि

 क्षेत्र
 से

 प्राप्त  होती है
 जब

 कि  उन्नत

 देशों  में  इसका  प्रतिशत  काफी  नीचे  है  ।

 सभापति.  महोदय,  हमारे  स्पीकर

 साहब  दिसम्बर,  1981 में  गया  गए  थे  ।

 उन्होंने  गया  की  ज़मीन  को  देखा  Wie  उसके

 बाद.  वहां  की  जनता  को  यह्  आश्वासन

 दिया  कि  इस  सम्बन्ध  में"मैं  लोक  सभा  में

 आपको  मैक्सिमस  मदद
 क

 लेकिन

 प्रभी  तक  वहां  किसी  प्रकार  को  व्यवस्था

 नहीं हो  सकी है  ।
 राज  हिन्दुस्तान का

 किसान  श्रांपसे  नौकरी  नहीं  मांगता  है,  वह

 सिर्फ  चाहता  है  कि  श्राप  उसकी  भूमि  को

 सिंचित कर  दें  ।  जब  तक  इस  देश  की

 भूमि  सीमित  नहीं  होगी  तब  तक  न  तो  इस  देश

 के  किसानों को  कोई  फायदा  होगा  कौर न

 हीं  उसके  साथ  खेतों  में  काम  करने  बाले

 मजदूरों कों  कोई  लाभ  मिलेगा |

 में  आपके  समक्ष  एक  उद्धरण  देना

 चाहूंगा  ।  चन्द्र  जोशी  ने  एग्रीकल्चर  को

 नीति  के  सम्बन्ध  में  लिखा  है
 :

 प्रति

 किताब  “इंडियन  सोशल सीन में  कि  :

 “With  more  than  50  per  cent  of

 the  country’s  irrigation  potential
 still  unutilised,  there  needs  to  be

 a  major  shift  in  our  policy  so  as

 to  be  in  favour  of  minor  irrigation

 projects  on  a  massive  scale.”

 (  व्यवधान  )

 डिसरप्टिव  फोर्सेज की  ओर  भी  मैं

 आपका  ध्यान  दिलाना  चाहूँगा
 |

 |  आज  देश

 में एक  तनाव  का  वातावरण  व्याप्त  है
 ।

 कल  जब  डा०
 स्वामी  यहां  पर  बोल  रहे
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 थे;  नान-एंलाइन्टमेण्ट  के  बारे
 में,  तो  मुझे

 ऐसा  लग  रहा  था  जैसे  वाशिंगटन  में  बेठा

 का  मेम्बर  पार्लमेण्ट  में  नहीं  बोल  रहा  है  ।

 शायद  डा०  स्वामी  को  मालूम  है  कि  किन

 परिस्थितियों में  इस  देश  को  कुछ  लोग  तोड़ना

 चाहते  हैं--आसाम  में  विदेशियों  के  नाम

 पर  तोड़ना.  चाहते हैं
 ।  पंजाब  में  खाली-

 स्तान  के  नाम  पर,  आन्ध्र  और  कर्नाटक  में

 क्षेत्रीयता  के  नाम  पर  इस  देश  को  खण्डित

 करना  चाहते हैं  ।  मैं  विरोधी  दल  के  लोगों

 से  कहना.  चाहता  हूं  कि  हिन्दुस्तान  70

 करोड़  लोगों  का  देश  है  ।  देश  सब  से

 बड़ा  है  और  उसके  बाद  पालिटिकल  पाटियां

 जाती  हैं  |  हम  क्षेत्रीयता  के  नाम  पर,

 धर्म  के  नाम  पर,  मज़हब  के  नाम  पर  इस

 देश  को  तोड़ने  नहीं  देंगे,  हिन्दुस्तान  की

 जनता  कभी  तोड़ने  नहों  देगी  ।

 में  खालिस्तान के  सम्बन्ध  में  एक  भ्र्नबार

 को  कोट  करना  चाहता  है  ।  जिसमें  लिखा

 है  ल...

 India  Abroad:  Feb,  18,  1983:

 Khalsa  revived  in  England.

 New  Delhi:  <A  group  of  young
 Sikhs  in  England  have,  according  to

 an  Indian  Express  Report,  establish-

 ed  an  organisation,  Dal  Khalsa,  to

 reactivate  the  pro-Khalistan  move-

 ment.  The  group,  which  has  no

 allegiance  to  the  _  self-proclaimed
 President  of  Khalistan,  Jagjit  Singh
 Chauhan,  has  announced  its  decision
 to  use  violence,  if  necessary,  to  achi-

 eve  its  objective.
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 का  आम  लाते हो  आप  लॉग  राज  खंडित

 हो  रह  हा,  लोकन  भारत  कभी
 भी

 खंडित

 नहीं हो  सकता।

 अन्त  में  मां  तष्ट्त  के  धन्यवाद  प्रस्ताव

 का  सर्मथन करते  हुए,  आपका  धन्यवाद

 cae कि  आपने  मुझफे  बालन  के  लिए

 समय  दिया।  व्या

 SHRI  M.  RAM  GOPAL  REDDY

 (Nizamabad):  Mr.  Chairman,  Sir,  I

 support  the  Motion  of  Thanks  on  the

 President’s  Address  moved  by  Shri

 K.  Brahamananda  Reddy,  He  has

 made  a  very  good  speech  in  which  he

 has  expressed  national  sentiments

 and,  as  a  senior  politician  of  the  coun-

 try,  what  he  said  must  be  apprecia-

 ted  and  followed  by  all  sections  of

 people  in  our  country.  1r.  Chandrajit

 Yadav,  Leader  in  the  Opposition,  has

 made  very  constructive  suggestions

 and  these  are  appreciated  by  the

 people  of  our  country.

 The  Opposition  has  moved  over  600

 Amendments.  Most  of  these  Amend-

 ments,  are  on  party  lines  and  party

 ideologies.

 The  Non-communist  Opposition  has

 banked  mostly  on  Asam  agitation  and

 Akali  movement.  These  subjects
 have  been  discussed  several  times  on

 the  floor  of  the  House.  They  must

 note  that  the  Assam  problem  is  going
 to  be  settled  very  soon.  Elections

 have  been  held  in  Assam  and  the

 Government  will  be  formed  there.

 1.  Brahmananda  Reddy  has  advised

 the  youth,  particularly  Assamese,  to

 remain  calm  and  to  think  over  the

 issues  in  the  national  interest.

 Coming  to  my  State,  I  wish  to  point
 out  that  the  Congress  Government

 has,  curing  the  last  35  years  made

 tremendous  progress,  especially  in  the

 field  of  generation  of  power  and

 irrigation.  It  has  produced  lot  of

 electricity.

 Now,  the  present  Chief  Minister  is

 supplying  electricity  to  Karnataka.  I
 have  nothing  to  say  on  this.  He  can

 certainly  do  so.  But  why  not  supply
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 electricity  to  Tamil  Nadu  also?  Now,
 the  State  is  in  such  a  condition  where

 we  are  going  to  produce  electricity
 to  such  an  extent  not  only  to  meet

 our  own  requirements  but  we  have  to

 supply  electricity  to  other  States  to

 the  extent  of  Rs.  400  crores.  This

 agreement  was  entered  into  ४  the

 previous  Government  in  the  State,
 that  is,  the  Congress  Government,
 and  the  present  Chief  Minister  Mr.  म.

 ?.  Rama  Rao  is  just  wasting  and

 squandering  all  the  money  earned  by
 the  earlier  Government.

 Now,  he  is  going  to  supply  rice  to

 Tamil  Nadu.  We  do  not  grudge  it.

 But  what  I  would  like  to  point  out

 is  that  he  is  going  so  recklessly  that
 a  day  may  come  when  Andhra  ?a

 desh  itself  would  turn  into  a  famine

 State.  Sir,  everywhere  there  are

 trusted  traders,  good  traders,  patriots
 and  nationalists.  But  there  are  un-

 scrupulous  traders  also  and  if  you

 give  them  permit  for  the  supply  of

 one  lorry-full  of  rice,  they  will  send

 10  lorriés  in  an  illegal  manner  and

 earn  black  money.  This  was  once

 tried  in  Haryana  and  the  Government

 was  deceived  on  this  account  and  the

 State  was  turned  into  a  scarcity  State.

 That  is  why  I  want  to  inform  the

 present  Government  in  Andhra  १०

 desh  that  they  should  be  very  cau-

 tions  in  this  respect.

 Sir,  there  has  been  a  lot  discussion
 On  the  sugarcane  price.  Unless  and

 until  the  levy  sugar  price  is  increas-

 ed,  there  ig  no  solution.  We  have  got
 so  Many  sick  mills.  The  iं

 dustry  is  going  to  ७८  sick  and

 every  month  the  sugar  industry  is

 losing  about  ?  40  crores.  In  a

 period  of  six  months,  the  industry  is

 going  to  lose  over  Rs.  240  crores  and
 the  Minister  was  mentioning  today

 morning  “No,  no,  we  are  committed
 to  give  sugar  at  23.  3775  per  kg.”
 Suppose  there  is  an  increase  of  15

 paise  or  20  paise  per  kilogram  in  the

 levy  sugar,  Heavens  are  not  going  to
 fall.  What  had  happened  to  Janata
 Government?  On  account  of  their
 wrong  policies,  production  of  sugar
 came  down  in  2$  years  from  6.5  lakh
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 tonnes  to  38  lakh  tonnes.  But  on

 _  account  of  right  policies  adopted  by
 the  Congress-I  Government  from  38
 lakh  tonnes,  the  production  had  म

 creased  to  300  "हा  cent  in  three

 years.  Nowhere  in  the  country  such

 a  thing  has  happened.  But  unfor-

 tunately  now  the  production  of  sugar
 is  going  to  come  down  very  steeply
 and  in  a  period  of  two  years,  I  am

 afraid  the  sugar  production  will  come

 down  to  38  lakh  tonnes  or  so.  Then

 the  people  will  have  to  purchase

 Sugar  at  Rs.  10  or  12  as  had  happen-
 ed  earlier  as  a  result  of  what  the

 Janata  Government  did  when  sugar

 was  selling  at  Rs.  10  or  Rs.  12  per

 Kg.  Therefore,  Sir,  I  would  request
 the  Government  to  increase  the  price

 og  levy  sugar  just  by  15  or  20  paise.

 Then,  Sir,  there  is  a  dispute  bet-

 ween  three  or  four  States,  that  is,

 between  Punjab,  Haryana  and  Rajas-

 than  in  regard  to  the  distribution  of

 canal  waters.  Here  I  would  like  to

 emphasise  that  under  no  circumst-

 ances,  the  interests  of  Rajasthan

 should  be  neglected.  The  people  of

 Rajasthan  have  made  great  sacrifices

 but  they  are  the  most  suffering  people
 in  this  country.  The  construction  of

 Rajasthan  Canal  must  be  completed

 as  soon  as  possible.  That  will  con-

 tain  the  advancement  of  desert  area.

 Unless  that  is  done,  the  people  of

 Rajasthan  will  not  be  alble  to  pro-

 gress.

 Sir,  regarding  Muslims  in  this  coun-

 try,  there  is  a  feeling  in  some  quar-

 ters  that  the  minority  section,  micro-

 scopic  minority  of  people  in  this

 country  are  not  treated  well.

 SHRI  ४  ।  BANATWALLA:  It  is

 a  general  feeling.

 SHRI  1t.  RAM  GOPAL  REDDY:  I

 don’t  accept  that.  Here  in  our  coun-

 try  Hijri  1400  was  celeberated  with

 all  the  pomp  and  show  and  all  the

 communities  including  Hindus  and

 Muslims  and  everybody  joined  the

 function.  Is  it  not  an  achievement?

 Here  Koran  recitation  was  done  and,

 we  had  invited  all  the  big  Muslim

 heads  for  the  Koran  recitation  in  our
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 country.  Thus,  there  is  थ  61.0
 honour  done  to  this  Religion.  All
 Hindus  in  India  respect  Islam  greatly

 -and  they  should  not  have  that  sort
 -of  feeling.

 Sikhs  are  very  respectable  people
 in  this  country.  We  find  Sikhs  in

 very  nook  ang  corner  of  the  country;
 they  are  very  respectably  treated
 and  people  trust  them  like  anything.
 But  it  is  very  unfortunate,  that  un-

 necessarily  the  Akali  Dal  people  are

 creating  boubts  in  the  minds  of  other

 people  that  the  Sikhs,  as  a  minority,
 are  not  being  treated  properly.  If  out

 of  twenty  thousand  people,  five  peo-

 ple  are  bent  upon  creating  some  dis-

 turbance,  they  can  do  that.  And  that

 is  what  exactly  the  Akali  Dal  people
 are  doing,  Day  before  yesterday.
 si  Brahmananda  Reddy  gave  a

 timely  advice  to  the  Akali  Dal  people

 to  behave  in  a  proper  manner,  and

 I  hope,  they  would  take  that  advice

 seriously  in  the  interest  of  the  coun-

 ary.

 That  is  all  that  I  have  got  to  say.

 SHRI  GEORGE  JOSEPH  MUN-

 DACKAL  (Muvattupuzha):  Mr.

 Chairman,  Sir,  I  am  thankful  to  you

 for  giving  me  this  opportunity  to  par-

 ticipate  on  the  President's  Address.  I

 support  the  motion  of  thanks  moved

 by  Shri  Brahmananda  Reddy.

 -०  the  time  at  my  disposal  is  very

 short,  I  will  only  confine  to  a  few

 points  concerning  the  State  of  Kerala,

 and  specially  the  difficulties  faced  by

 the  Kerala  Government  and  the  peo-

 ple  of  Kerala.  I  am  sure,  the  Central

 Government  and  the  Prime  Minister

 in  particular  wil]  take  some  interest

 and  take  notice  of  these  difficulties,

 so  that  they  are  removed  at  the  ear-

 hest.

 First  of  all,  I  would  mention  that

 the  funds  allotted  to  the  State  of

 Kerala  in  the  Plan  allocation  are  al-

 ways  very  negligible  and  smal]  as

 compared  to  other  States.  Some

 States  have  been  ९1718  more
 funds.

 ‘This  situation  needs  to  be  remedied.
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 Kerala  is  facing  a  serious  situation  in
 the  matter  of  procuremerit  of  rice.
 Unusually,  after  so  many  years,
 Kerala  is  facing  a  drought  situation.
 We  are  consuming  more  rice  jn  Kerala
 than  the  other  States.  The  rice  situa-
 tion  there  is  very  difficult,  and  the

 Centra]  Government  should  hurry  up
 and  supply  more  rice  to  the  people  of
 Kerala.  Similarly,  kerosene  _  011,
 sugar  and  cement  85  also  certain  other
 things  are  scarce  in  Kerala.  I  would

 request  the  Government  to  rush  up
 these  things  to  Kerala  as  also  suit-

 ably  augment  the  allotment  of  tunds
 to  that  State.

 Further,  the  investment  in  the  pub-
 lic  sector  is  very  negligible  in  Kerala.
 I  would  request  the  Government  to

 Bive  suitable  support  and  help  to  the

 people  of  Kerala.

 I  would  particularly  like  to  mention

 one  thing.  In  the  agricultural  com-

 modities  that  we  are  producing,  we

 are  producing  more  cash  crops  like

 rubber,  coconut,  and  all  these  things.
 These  are  now  being  imported  with-

 out  any  restriction.  This  naturally

 affects  the  interests  of  the  agricul-

 turists  adversely.  There  are  farmers

 with  smal]  holdings  of  one  or  two

 acres.  This  affects  them  the  most.  I

 would,  therefore,  request  the  (+009 ९111...
 ment  to  stop  the  import  of  these  com-

 modities  and  save  the  poor  people
 from  the  difficulties  that  they  would

 face  otherwise.

 As  1  said,  Kerala  needs  rice  imme-

 diately.  The  State  Government  re-

 quires  the  permission  of  the  Central  *

 Government  to  get  rice  from  other

 States  directly.  I  would  request  the

 Central  Government  to  give  more

 powers  to  the  Kerala  Government  to

 obtain  rice  from  other  States,  50  that

 the  situation  in  Kerala  can  be  improv-

 ed.

 थ्री  सुन्दर सिंह  (फिल्लौर):  9  चेयरमैन

 साहब  ,  मां  आप  का  श्क्रिय  अदा  करता ह.
 कि  आपने  wah  बोलने  का  सामरा  दिया  हालाक

 ्  सनने  वाला  गयीं  ही  ।

 ्

 बा
 ऋत

 क.
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 मामले में  प्रॉबलम  निलेज  थे  ऊर  जहां  गानी

 पानी  नहीं  1 था, था  ,  वहां  गर  पानी  पह  चा-

 या  है।  इसके  आलावा  तांगों  की
 2

 लाख
 25

 ~ हजार  साइट्स  गिलूी  हाँ  हरिजनों
 की

 रहने

 ।  अलावा  तरक्की  के  बार  में  जा  लिखा  गया

 महात्मा. गांधी  ने  कहा  था  :--

 “Swaraj  is  a  meaningless  term  if

 we  desire  to  keep  one-fifth  of  India

 under  perpetual  subjugation  and

 deny  to  them.  the  fruit  of
 national. |
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 culture.  We  are  seeking  the  aid  of
 God  in  this  most  purifying  move-

 ment,  but  deny  to  the  most  deserv-

 ing  amongst  His  creating  the  right
 of  humanity.  Inhumane  ourselves
 we  may  not  plead  before  the

 Throne  for  the  deliverance  from

 the  inhumanity  of  others.”

 उन्होंने  साफ  कहा  कि  आप  शडूल्ड  कास्ट

 के  लगों.  के  साथ.  अमानवीय.  व्यवहार

 अपने  प्रीति  उम्मीद  करते  हाँ,  वे  अपनी  बात

 करे  सुन  सकते  हाँ।

 डा  अम्बेडकर ने  कह  था  :--

 ‘Tt  was  born  as  a
 blame  was  not  mine.

 die  as  a  Hindu.”

 Hindu.  The

 I  will  not
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 [श्री  सुन्दर  सिंह)  है  ।  मैं  यह  कहना  चाहता  हूं  कि  जो

 पाएंगे  ?  अगर  मसलों  का  हल  करना  हाँ

 ता  इनका  यहां  आ  जाना  चाहिए  ।.  इसौ
 सभापति  महोदय :  सुन्दर  जी,

 तरह  से  श्री  चन्द्रजीत  यादव  ने  भी  बड़ो  अच्छा

 द  सुन्दर  सिंह

 काला  दिए  हाँ  |

 ह ैa4

 है  ये

 wa  कि  लोग  हम  से  गस  कनेक्शन

 लये  मिन्नतें करते  हैं,  लेकिन  कीमत

 कोई  नहीं  करता है  ।  इसलिये

 की  बातें  करने  में  कोई  वजन

 गैस  की  कीमतें  बहुत  ज्यादा  हो

 नहीं

 इम

 है

 मैं

 गई

 अब  मैं  कुछ  प्रासाम  के  बारे
 में

 कहना

 चाहता  हुं--इनका कहना  है  कि  वहां

 पर  मामले.  को  होशियारी  से  कल

 करना  चाहिये,  उनसे  ज्यादा  टक्कर  नहीं

 लेनी  चाहिये  |  मैं  पासवान  जी  से  पूछता

 वे  जब  यहां  आयेतो  उन्होंने  आ्रादिवासियों

 कौर  हरिजनों  को  मार  कर  भगा  दिया  ।

 कुछ  को  मारा  कुछ  को  निकाल  दिया
 ।

 यहां पर  डेमोक्रेसी  है,  सेकुलरिज़्म  है,  जहां

 wat  कोई  रहे,  जहां  मर्जी कोई  जाय  ।

 मैं  समझता  हुं--बाजपेयी  जो  हैं,

 पता  नहीं  था  कि  वह  पाखण्ड बाजी करता

 श्राप  इण्डिविजुप्नल नाम क्या लेते हैं। नाम  क्या  लेते  हैं।

 att  सुन्दर  सिंह : मैं मैं  नाम  नहीं  लेता

 है

 न

 नहीं  है,

 लो

 भ्

 soy

 मी  2  4

 ।

 म

 3  नहीं

 aa  तई.

 ः  i  जु ४
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 है  ।  कई  श्रादमी  agi  उससे  मिले  हुए

 हैं  ।  मेरे  मुकाबले  सी०  पी०  एम०  का

 उम्मीदवार  था  ।  यह  सी
 ०

 पी
 +

 एम०  वाले

 जो  हैं  सबसे  ज्यादा  लॉड ला डे  हैं
 ।

 हम  सब  को

 जानते  हैं  ।  मैं  आपको  सीधी  बात  बताऊं,

 बात  करके  हम  कसे  तरक्की  कर  सकते

 हैं
 ?

 लीर  का  मुकाबला  लीडर  के  साथ

 होता  है,  तुम्हारे  पास  कोई  लीडर  ही  नहीं

 जिसके  साथ  मुकाबला  करो  ।

 “Knowledge  with  character  ig  a

 power  for  evil  only  as  has  heen

 sean  in  so  many  instances.  Talented

 thieves  and  gentlemen  rascals  are

 in  the  world.  I  prefer  to  be  cheated

 by  others  than  to  cheat  others.’

 जो  झ्रादमी  दूसरों  को  दखल  देता  है,

 खुद  तकलीफ में  आ  जाता  है
 ।  महात्मा

 गांधी  कहते  हैं  कि  डेड  मशीनरी  को  क्यों

 प्रैफरेंस  देते  हो  |  मजदूर  मर  रहे  हैं।

 खालिस्तान की  क्या  बात  है  |  हमरे

 15  करोड़  आदमी  हैं,  24,  24  श्रादमी

 18.45  hrs.

 Release  and  re-arrest  of  member

 MR.  CHAIRMAN:  I  have  to  inform

 the  House  that  the  following  telegram

 dated  23  February,  1983,  addressed  to

 the  Speaker,  Lok  Sabha,  has  been

 received  from  the  Superintendent  of

 Police,  Sagar,  rr.  today:—‘“Shri
 Ram  Prasad  Ahirwar,  Member  of

 Parliament,  who  was  arrested  on

 22-2-1983  under  sections  151/107/

 116(3)  o.  ८८  was  released  on

 23-2-1983,  He  has  been  re-arrested  in

 Crime  No.  490/82  under  section  143,

 448,  153  I.P.C.  read  with  section  2  of

 Prevention  of  Insult  to  National

 Honour  Act  of  1971  of  95  Kotwali,

 Sagar,  1१.  and  sent  to  jail  till

 24-2-1983.”

 The  House  stands  adjourned  till

 11  A.M.  tomorrow,

 18.46  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Friday,  Feb-

 ruary  25,  1983/Phalguna  6.  1904

 (SAKA).
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